
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH 
AT NEW DELHI 

ORIGINAL APPLICATION NO.  417 OF 2022 

IN THE MATTER OF: 

NIRANJAN BAGCHI …APPLICANT 

VERSUS 

STATE OF UTTARAKHAND …RESPONDENTS 

& ORS 
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S.No. Particulars Page no. 
1. Reply By Way Of Affidavit On Behalf Of 

Respondent No 12, District Magistrate, Dehradun 
To I.A. No. 139 Of 2025 In Compliance Of The 
Order Dated 17.03.2025 Passed By This Hon’ble 
Tribunal. 
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Dated 03.05.2025 Filed By 

Adv Anjali Rajput  

Panel Counsel for State of Uttarakhand 

Advanjali.rajput@gmail.com 

9811777368 
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